CC No. 372/2019
RC No.ztEjznquDW-lllHD
CBI Vs.Shiv Kumar Sharma &0rs.

15.09.2020

Sh Dhan Kishore, Ld Sr PP for CBI along with Pairvi Officer

Sh K S Thakur
Sh Anil Kumar, Id Counsel for A-3
Sh Bakul Jain Proxy counsel for Sh. Gurpreet Singh, Id Counsel for A1

A-2 A-4 A-5A.7 & A-8

Present

Session Judge (PC Act) (CBI), RADC, New Delhi

Matter is at the stage of PE. At request, renotify the matter for purpose
already fixed on 03.11.2020 Time of the video conferencing shall be

communicated to the Ld. Counsel (s) later.
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(ANURAG SAIN)
Special Judge, CBI-11
RADC, New Delhi

15.09.2020



